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..sor incraasing the production of various types 
"Of fertHlZers, Including Urea. The Eighth 
Plan Is yet to be finalised and further details 
wlft be available only after the- Plan is 
finalised. 

Public Sector Bond. 

1179. SHRI GEORGE FERNANDES: 
WID the PRIME MINISTER be pleased to 

,. state: 

(a) whether the Govemment propose 
toralsefundsfromtheCapitalmarketthrough 
issue of Public Sector bonds: Is so, the 

o details thereof; 

(b) it not, the reasons th.refore: 

(c) whether non raising of funds from 
the Capilal market is likely to affect the 
investment plans of a large numberof Public 
Sector Undertakings: and 

(d) if so. the details thereof? 

THE MINISTER OF S'fATE IN THE 
MINISTRY OF INDUSTRY (PROF P.K. 
THUNGON): (a, to (d). In order to partly 
finance their plan projeCts, various central 
public seelor enlerprlses have been raising 
funds from the Capital market through Issue 
of Public Sector Bonds, details Of which are 
given In the Annual Budget Documents laid 
in the Partiament every year 

[ TnmslatiOnJ 

.... 118m c.puo .... "00. Vyavuylk 
,.... Yo'" ~ Dene IC8 VMI. 

Adhura" 

1180. SHRlSUREt«lRAPALPATHAK: 
Willthe Minister of URBANOEVELOPMENT 
be pleased to state: 

(a) whether the anention 01 the Govem-
ment has been drawn to the news·item 

captioned 'OOA Vyavsayik flats yojana-
Kable dene k8 wada Adhura' appearing In 
Jansatta dated January 8, 1992; and 

(b) if so, the stagataken by the Govem-
mant In this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a, Yes, Sir. 

(b, As per statement given below. 

STATEMENT 

The DDA has reported that ir\ 1984 a 
Self Financing Scheme was advertised for 
aootment of commercial flats in the following 
District Centres :. 

1 . Nahru Place District Centre. 

2. Bhikaji Cama Place District Centre 

3. Janakpuri District Centre 

4. Laxmi Nagar District Centre. 

In aU 699 applications ware received. 
OUt of Which 673 ware found eligible. Tile 
draw for anocation among the registrants 
was held on 5.9.84 and the fooowing alloca-
lions were made :-

1. Nehru Place DisH. Centre 133 

2. Bhlkaji cama Place 56 

3. Janakpurl Distt. Centre 42 

4. Laxmi Nagar Dislt. Centre 47 

The unsuccessful registrants were .... 
ther given refund of the registration money 
or the option of re-raglstratlon under SFS 
1985 scheme. Th .... after demand cum 
allocation letters were issued to the allo-
cates indicating the schema 01 payment of 5 
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inIhIImentspayabiebysixmordhlrlntervale will be adj .. slild at Oist Centre Janak Purl 
each, payable between AprIl, 85 to January, and Laxml Nagar _ per their opIions. 

,1987. The f1ttl Instalment was to be de- . 
manded Ialerandwasto lncIudethe balance 
cost of ftat. 

The proposed building at.Nehru Place 
could not beconstructacl due to ban on high 
rise buildings In 1985. Sub8aquently the 
Idea of eonstRlCtion of commercial building 
at Nehru PIac:e on tl'le plot earmarked for the 
same was abandoned andb was decided to 
offer option to the allocates of Nehru Place 
for re ... lIocatlon at BhkajI Carna Place. Only 
33 Nehru Place allocates accepted the offer 
and opted accordingly .. 

At the time of completion of Bhikaji 
Carna Place building the number of awaiting 
aIocaI_ was as u_" :-

Bhlkajl Carna Place a) original 33 
b) adjusted from 

Nehru Place 34 

Janakpuri Disn. Centre 12 

Laxmi Nagar Disl. Centre 10 

The draw was held on 6.3.91 fer aint-
ment of 33 flats 10 the original allocates 01 
Bhlkajt Cama Place and allotments made 
accordingly. The demand letter for the 6th 
and final instalment were Jssuec:lln Novem-
ber, 1991 . Another draw was held on 6 12.91 
for those aBocates of Nehru Place wl'lO had 
accepted reallocation at Bhikaji cama PI .... 
and 19 nats were allotted. On flat has been 
allotted to MIs Visvesvaraya Iron & Steel 
Ltd. who was on origina, allocate of Nehru 
Place. 08mand letters for paymitnt of the 
tN¥nce cost of the flats are being issued 
shortly to these aJIottes: There a" 14 
I8m8inIng aRocates of Nehru Place and 9 
ftalsavaJlabIe at Bhikajl Cama Place. A draw 
is being-held shortly for aHotment of specific 
Gats to these. The unsuccessful.allocatees 

TheN has been an IncreaIIe In the COSt 
of construction of these flats on account of 
steep increase in the cost of material& of 
construction during the period of consIruc-
tlon. ThebulldlngatB~CamaPiacehas . 
been fully constructed and IS ... .,.."dy for p0s-
session. Theelearanc8fromtheflreauthort-
ties has aJready been obtained. It has been 
ensured that the bUilding Is free from aI 
encumbrances. The possession wli be " 
handed over to the allottees alter fut pAt- . 
mlum has been realised. 

(English) 

1181. SHAI SYEO SHAHABUDDIN: 
wm th8 PRI~ MINISTER be ple8$8d to 
state: 

(a) tho installed capacity of nUClear , 
power in the country, power Station-wise as 
on 31st December, 1991; 

(b) the aOdRional capacity under instal-
laria!", project-wlse. during 1991; 

(c) tho capac:iry utilisation of the oxlst· 
ing power stations during 1.991; and 

(d) whether the Depattment of 1he 
Nuclear Power Corporation has finalised 
long-term plans 'or the inslallation of addI-
tional nuclear power capacity; " so,' the 
target In terms of capacity and time frame? 

THE MINISTER OF STATE IN THE 
MINISTRV OF PERSONNEL, PUBLIC 
GRJEVANCESANDPENSIONS(SHRIMATI 
MARGARET ALVA):· (a) The rerauled ca-
pacities of nUclear power stations in opera-
tion are as follows: 


